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Very often, the standard and the
quality of article* supplied to them 
the second time was not the same as 
that of the first supply was. May I 
know what precautions are being 
taken to remedy these detects?

Shri Manubhal Shah: 1 shall divide 
the question into two parts. As far 
as delay is concerned, I can say that 
the complaint is not very true. What 
the hon. Member says in regard to 
quality is partly correct. The quality 
o f the small scale industry products 
does not conform to the same stan
dard which we have once exported. 
That is why we have instituted what 
is called certification, marking and 
quality marking scheme and we hope 
that this scheme will improve mat
ters in course of time.
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Mr. Speaker: The hon. Member

may go and see. We want a com
mission for everything.

Building (or Comptroller and Auditor 
General’s Office

t
f  Shri Vasudevan Nalr:
\  Shri Kunhan:

Will the Minister of Works, Housing 
and Supply be pleased to state:

(a) whether the new building in
tended for the office of the Comptrol
ler and Auditor General of India has 
been completed;

(b) if so, when;
(c) tha amount spent on the build

ing;
(d) whether the building has been 

occupied; and
(e) if not, the reasons therefor?
The Deputy Minister of Works, 

Housing and Supply (Shri Anil K. 
Chanda): (a) No, Sir; not in all res
pects.

(b) Does not arise.
(c) Rs. 9,61,000 so far.
(d) No, Sir.
(e) The building is not complete in 

all respects.

Shri Vasudevan Nalr: Is it true
that the Comptroller and Auditor- 
General had objected to shifting to 
that building on the ground that work 
in regard to the air-conditioning of 
the building h»s not been completed?

Shri Anil K. Chanda: I am not
aware of that But, the building 
requires another couple of months to 
be completed and we are informed 
that the office will move to that build
ing after it is completed.
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Shri Pmmoase: We are told that the
building is not complete in all res
pects. Can the hon. Minister clarify
what this means?

Shri Anil K, Chanda: There had been
some subsequent requisitions by the
Auditor-General such as a strong
room for the cashier, built-in cabinets,
partition in rooms, booth for the re
ceptionist, cycle shed, etc. It will
take about a couple of months for this
building to be completed.

Shri Shree Narayan Das: May I
know whether, since this estimate was
made there has been an increase due
to the rise in prices in the estimate for
the construction of the building and
if so the extent of the rise due to the
expansion of the building?

Shri Anil K. Chanda: Yes, Sir.
There has been some increase from
the original estimates, partly due to
the fact that a deeper foundation had
to be laid for the building. The
original estimate, I believe was
Rs 10,49,000 and I think it would
require a little over Rs. 12 lakhs for
the building to be completed.

Firing by Portuguese Troops on
Indian Patrol

+
'Shri Raghunath Singh:

Shri Sonavane:
Shri N. R. Munisamy:
Shri Hem Barua:

*1390. J Shri D. C. Sharma:
Shri Blshwanath Roy:
Shri Fatehsinh Ghodasar:
Shri Achar:
Shri Jadhav:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Portuguese troops fired at an Indian
Patrol on the Terekhol border near
Goa on the 14th August, 1957 and on
the Daman border on the 15th August,
1957;

(b) the loss of life or injury to
Indian patrol;

(c) whether it is also a fact that
the Portuguese aircraft* landed in

Daman after flying over Twdtan terri
tory on the 10th August, 1957; and

(d) if so, the action taken in the
matter?

The Deputy Minister o f External
Affairs (Shrimati Lakshin! Menon):
(a) Yes. Reports have been received
that Portuguese troops fired on Indian
patrols near the Terekhol border on
the night of August 14/15 and on the
Daman border on the night of the
15th August.

(b) There was no loss of life or in
jury on the Indian side.

(c) No such air violation has been
reported.

(d) A strong protest is being sent
to the Portuguese authorities.

Shri Raghnnatl) Singh; May I
know whether there was a virtual
martial law on Independence Day in
Goa and Daman?

The Prime Minister and Minister
External Affairs (Shri Jawaharlal
Nehru): I suppose there is virtual
martial law there in other days also.

Shri D. C. Sharma: Is it not a fact
that very recently a very disastrous
accident took place, on the 31st
August, and an Indian national was
run over by a jeep several times by
the Portuguese army, and ultimately
he died?

Mr. Speaker: After being run over
several times, still he was living?

Shri Hem Barua: May I know if
Government are aware of the fact
that the Daman frontier is being re
inforced with white and Negro troop*
by the Portuguese Government fol
lowing the Independence Day
incident?

Shri Jawaharlal Nehru: The sup
plementary question asked by Shri
D. C. Sharma relates to some inci
dent supposed to have taken place on
the 31st August—not the date men
tioned in the question. As a matter
of fact, many hon. Members hare
given notices in regard to that and 1 
believe I will be making a statement




